Central Administrative Tribuna)
Princina' Bench
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0.4, No. 415/1966

Neu Delti, this the 19th day of March, 1996

Hon'ble Shri A.VeHaridasan,Vice-lhzizmen{3d)
Hon'ble 3hri R.K.Ahooja, Member (H}

Jeet Ram

s/a Shri Rajak Ram,

R/o 168, Villege Devli,

New Delri-€2, ssefApplicunt

(In peraon)

Versus

Lt, Governor of De'hi
through Director of Education
Govt. of NCT of Derti,Dethi, .« .Bespeondant

ORDER (Oray)

Hon'tle Shri A.Ve.Haridasan, V.C,(J)

‘The applicant, claiming to be senior mecot Fhvaic
tducation Teacher in & Govt. Composite Mede' wenicr
Secondary 3chool, has prayed that his nzme mey be
r-commended for the State/National! Auard for his
achievement on the ground that he has a8 meritoricus
service but has bsenr ignored for such en awarcd, which
act eccerding to him, amounts to hostile anc discripie-

netory attitude,

Having heard the applicant in person amd on &
perusal of the C.A. and the connected recorcs, we =zrs

of the considered view that tre apprication deoos rgo

o

t

merit admission. None of the applicent'’s Yeg.y rifpis
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is alleged to have beer violated, It is the PIeErocat Laag.

of the Goverrment to confer Nationa' o
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Tgachérs with outstanding meritorious Service,
Under these circumstances, we do not fird &=y
merit in the applicastion to be adjudicated upor and,

therefore, we reject this D.4A. at the admission Stang

itselFf uncer Section 19(3) of the T Act, 19@5%\
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